16.01.2013

AT 10.30 A.M.
1. LPA 778/2012

AT 4.30 P.M
1. FAO(OS) 609/2012

AT 2.15 P.M
1. CRL.A 25/2011

2. CRL.A 243/2011

3. CRL.A 434/2011

AT 10.30 A.M.
1. W.P.(C)376/2012

HIGH COURT OF DELHI
15TH JANUARY, 2013

J-1  PRONOUNCEMENT OF JUDGEMENTS (APPLT. JURISDICTION)

COURT NO. 1

(DIVISION BENCH-1)

HON'BLE THE CHIEF JUSTICE
HON'BLE MR. JUSTICE V.K. JAIN

STANDING CONFERENCE OF PUBLIC JAYANT NATH

ENETERPRISES B.C. PANDEY
VS. BSES RAJDHANI POWER K.DATTA
LIMITED & ORS. MANISH SRIVASTAVA

SUMEET PUSHKARNA

PRATIMA GUPTA

ANKIT GOEL,SANDEEP GUPTA
NITIN SALUJA,NAJMI WAZIRI

COURT NO.4
HON'BLE MR. JUSTICE PRADEEP NANDRAJOG
HON'BLE MR. JUSTICE MANMOHAN SINGH

PRECIOUS JEWELS AND ANR. JITENDER KUMAR SETHI
VS. M/S VARUN GEMS TANMAY MEHTA
SUDHIR CHANDRA
SANJAY AGGARWAL

COURT NO. 34

EXTENSION BLOCK (SECOND FLOOR)
HON'BLE MR. JUSTICE SANJIV KHANNA
HON'BLE MR. JUSTICE S.P. GARG

SANDEEP KUMAR SAHU SUNIL K. MITTAL
VS. THE STATE DEEPTI GUPTA
KSHITIJ MITTAL
SAURABH BALWANI
ANSHUL MITTAL, SANJAY LAO

KAUSHAL @ BABLOO RAJESH TYAGI
VS. THE STATE SANJAY LAO
GOPAL @ TITU & ANR. PRADEEP RANA
VS. THE STATE SUMIT CHOUDHARY
ANIL KUMAR RANA
SANJAY LAO

COURT NO. 7
HON'BLE MR. JUSTICE G.S. SISTANT

LALIT KUMAR MODI SWADEEP HORA

VS.UNION OF INDIA AND ORS. BANSURI SWARAJ
SANGEETA MANDAL
MAMA TIWARI
TARUNA A. PRASAD
MOHIT GARG,SANGRAM SINGH
ABHISHEK SINGH, JATAN SINGH
ASHISH VIRMANI,TUSHAR SINGH

REGISTRAR (LISTING)



